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Citizen's Charter for Health 

2360. DR. SANJAYA SINH: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state; 

(a) whether Government propose to bring 
out a citizen's charter for Health with a view 
to improve medical services in the country 
and make the doctors more accountable; and 

(b) if so, what are the details thereof and 
by when the proposed legislation is likely to 
be brought forward, and if not, 
the  reasons  therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND):  (a)   No,  Sir. 

(b) Dock not arise. 

Sonraar on Family Pnantag 

2361. SHRI AHMED MOHMEDBHAl 
PATEL: Will the Minister of HEALTH 
AND FAMILY WELFARE bo    pleated 
to  state: 

(a) whether a Special Seminar organis 
ed jointly by UN Population Funds and 
the Bhartiya Vidya Bhavan,    PG College 
of  Connumication     and      Management. 
was   held   in   December.   1993; 

(b) if so, whether it was suggested thar 
the family planning and welfare strategy 
should be adopted with areas sDecific 
approach and to bring younger couples in its 
fold; 

(c) if so, whether it has also been 
discussed that how best the journalists should 
adopt a role in promoting family planning and 
a greater inter-sectorai coordination is needed 
so that the Prog-rahune does not remain the 
exclusive responsibility  of the Health 
Ministry only; 

(d) to what extent the Health Ministry has 
planned to adopt a strategy in view of its 
recommendations in respect of family 
planning; and 

(e) by when jhese are likely to be im-

p'.emented? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI B. SHAN-
KARANAND):  (a) Yes, Sir. 

(b) An area specific approach for 90 
demographically weak districts and special 
emphasis on younger couples is already being 
implemented. 

(c) to (e) The workshop was organised for 
more than 100 students of journalism, as an 
awareness building exercise, No 
recommendations were made. Continuous 
efforts are made to secure the participation of 
opinion makers in the Family Planning 
Programme. 
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Anomalies in  postings   in  CCKUM. 

2363. SHRI PRAMOD     MAHAJAN: Will 

the  Minister of HEALTH  AND 

FAMILY      WELFARE   be    pleased   to 

state; 

(a) whether it is a fact tha,t a number 

of posts have been abolished and a 

number .of officials reverted in.the Cen 

tral Council for Research in Unani Medi 

cines (CCRHM) on account of irregulari 

ties in creation of posts appointments, 

promotions and age 'relaxation in violation 

of the rules and regulations, as reported 

in the Times of India of 9th September 

1993.  

(b) what are the details of irregularities 

noticed by the audit in this regard during 

each of the last three years; and 

(c) what steps Government have taken or 

propose to take to check such irregularities 

and malpractices in CCRUM? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI B. SHAN-

KARANAND); (a) to (c) The audit 

inspection report of 1991-92 mentioned 

irregularities relating to creation and up-

gradation of posts as well as appointments 

and promotions. The explanation of the then 

Director was called and he wag replaced by a 

new Director. The Council was also advised 

to cancel the irregular appointments and 

promotions. 

A detailed enquiry was ordered into the 

irregularities as also a review of career 

pruspects/stagnation, in   CCRUM. 
 


